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to November 9, 1985, related to 
UnesCo's activities for preservation of 
cultural heritage. This resolution, inter. 
alia, invited the Director-General of 
UQesco to contribute to tbe strengthen-
ina of facilities for the preservation and 
presentation of tl)e movable cultural heri-
tage and to encourage bilateral negotia-
tions for the re~urn or restoration of 
cu~tural property to its country of origin. 
The Government of India has always 
fav~ured tbe return of cultural property 
which was wrongfuny remo~ed, illegally 
c]tported·· and illicitly appropriate to the 
couQtries of their origin. India has al. 
ready ratified in 1977 the Une§co Con-
vention on the Means of Prohibiting and 
Preventing the illicit Imports and Exports 
and Transfer ~f Ownership of Cultural 
Property. 

Safety of Boeiog-737 

1639. PROF. K.V_ THOMAS: Will 
the Minister of TRANSPORT be pleased 
to state: 

(a) whether there is defect in the 
structure, design and engine of the 
Boeing-737; 

(b) are the recent Boeing-737 acci-
dents due to these defects; and 

(c) jf so, tbe steps taken by the Civil 
A viation Department towards the safety 
of Boeing-737 ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (a) In 
the course of operations of Boeing-7 37 
aircraft in the country, no defect in the 
structure, design or engine has come to 
notice. 

(b) and (c). There has beeQ no acci. 
dent in India to Boeing 737 aircraft due 
to faults in engine. However, three acci-
dents have been reported abroad. Pre .. 
liminary investigation of the5e accidents 
abroad revealed certain detects in engine 
and in.depth investigation is 00. Mean-
whi1e~ the inspections recommended by 
tbe manufacturers are being carried out 

periodically in Indian Airlines. Engine 
performance monitoring is strictly fol-
lowed. The smallest defects coming to 
notice are promptly rectified. . 

Schemes to Promote Sanskrit an~ Alloca-
tion of Funds to Aodhra Pradesh 

1640. SHRI N. VENKATA RAT-
NAM: Will the Minister of HUMAN 
RESOURCES DEVELOPMENT ~e pleas-
ed to state: 

(a) the scheme avaiiabJe with the 00. 
vernment of India to promote Sanskrit; 

(b) which are the institutions imple-
menting such schemes, state-wise; 

(c) whether Government are aware of 
the rationalisation schemes for .Sanskrit 
institutions in the state of Andbra Pradesh 
and its bad effect on Sanskrit; and 

(d) the steps taken to prevent the 
above measure of Andhra Pradesh by 
providing more funds to Government of 
Andhra Pradesh ? 

THE MINISTER OF HUMAN RE-
SOURCES DEVELOPMENT (SHRI P.V. 
NARASIMHA RAO): (a) A state-
ment I indicating the names of schemes 
operated by the Government of India to 
promote Sanskrit is given below. 

(b) Statement 11 containing a state-
wise list of the numher of institutions 

. which received financial assistance in 
1984-85 for implementing various 
schemes is given below. 

(C) and (d). In formation is being 
co1)ected from the State Government of 
Andhra Pradesh and wiJJ be laid on the 
table of the House in due course. 

Statement I 

The Ministry's programmes can broadly 
be classified into three major categories, 
aiming at : 

(a) Preservation of Sanskritic tradj-
tion; 




